F.No, J-11017/26/2016-TJudl,
Government of India
Ministry of Law and Justice

Department of Legal Affairs
Judicial Section
Shastri Bhawan, New Delhi,
Dated 8™ September, 2016

ORDER

The President is pleased tfo accept the resignation of
Shri Chinmoy Chowdhury, Senior Central Government Standing Counsel for CAT,
Guwahati Bench with effect from 30.06.2016, consequently his name occurring in
the table of Senior Central Government Standing Counsel for Central
Administrative Tribunal, Guwahati Bench in order Mo. 36(7)/2015-Judl. dated
10,07 2015, stands deleted,

r
2. Hindi version of this order will follow, ' C e

S
(6. 5. Yadav
Joint Secretary & Legal Adviser

-

Copy for information fo:-

l. P5 to MLAJ/PS to Law Secretary/PS to Legislative Secretary/All Additional Secretaries/PS
toall TSALA in the Main Sectt.

Z. Shri Subhash Chondra Keyal, Assistant Solicitor General, Gauhati Bench, Flat Mo, 1, GHA, First
Floor, Faruma Apartment, 57, SRCE Road, Fancy Bazer, (Mear Railway Gate Mo, 3) Guwahati-
TBI001, Assam,

3. The Registrar, Central Administrative Tribunal, Guwahati Bench.

4. Shri Chinmoy Chowdhury, Advocate, Pubsarania, Rajgarh, Ist Bye lane (West), Guwahati-
TBI003.

5. The Accountant General, for the Government of Assom, for information,

&, Pay & Account Office, Department of Legal Affairs.

7. The Cash (LA) Section with instructions te not to moke payment of retainership fee to
aforesaid Sr. E6SC ofter 30.06 2016,

B, Hindi unit, Department of Legal Affairs for Hindi translation of the order.

9, MIC cell, Department of Legal Affairs with the request to uplead this order on the website of
this Department,

10, Guard File/Judicial Section with 5 spare copies.
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0. Srimivas)’

Section Officer (Judicial Section)



